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instead of ONGC and Oil India is still
to get the oil by producticn-oriented
exploratory drilling.

SHRI P, SHIV SHANKAR: Diffe-
rent agencies have been trying to
carry out the surveys both on-shore
and off-shore. NSRA  has also been
carrying out the survey. It is not as
though the surveys have not been
carried out by them. It is irue that
different reports have been coming
about the potentiality of oil deposits
in West Bengal, What I would like to
submit is that once the surveys have
beenn completed the data processing
will have to be carried cut. This an
intricate job.

DR. KRUPASINDHU BHOI. Already
exploration has been made by the
USSR ship and after that they have
gone in for production oriented ex-
ploratory drilling. I  would like to
know whether NSRA has been en-
trusted with the job to delineate the
hydro-carbon areas both on-shore and
ofl-chore?

SHRI P. SHIV SHANKAR: I was
submitting the details about what is
being carried out, It is on the basis
of seizmic surveys which pave been
carried out that certain drilling
operations have been carried out irom
time tp time, Sy far as Mhanadi
Basin is concerned Oil Iraiz Ltd. has
been entrusted with the job of survey
as also the drilling, So far us the rest of
the area of West Bengal is concerned
most of the portion has been entrust-
ed to ONGC for the purovuse of drilling
activity because ONGC has got nut
only the equipment but also the exper-
tise and better technical know-how.
As regards on-shore contract as on
today it is only with the Soviet Union.
we have not entered into contract with
anv other country. Regarding the
off-shore drillings, it is the ONGC and
"the Oil India who had been carryiug
out the drillings.

SHRI CHITTA BASU: May I know
whether the hon. Minister is aware of
the fact that in respect of all the seven
oil wells which have already been
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drilled in West Bengal, drillings were
conducted upto not more than 5,000
metres whereas it is generally believ-
ed by knowledgeable parties that the
oil layer in West Bengal is likely to
be somewhat deeper than 5,000
metres. So, having regard to this fuct,
would the hon. Minister kindly ask
the ONGC to take up deeper drillings
in the pasin of West Bengal so that
oil exploration is done more specdily?

SHRI P. SHIV SHANKAR: That is
only a suggestion which my friend has
conveyed for consideration,

PROF. RUP CHAND PAL: May I
know from the hon. Minister whether

it is not a fact that as long back as
1951-52, the Standard Vacuum Oil
Company had made a comprehensive
survey of West Bengal in search of
oil and also drilled a number of places
with favourable results, but the Re-
port of Stanvac which had said that
there were large deposits of oil in wide
areag of West Bengal, had been my-
steriously missing and we do not
know about the fate of that Report?
May I know from the Minister whe-
ther he has any knowledge of that
Report or not?

AN HON, MEMBER': He says ‘Nys-
teriously missing.’

SHRI P, SHIV SHANKAR: So far
as Indo-Stanvac Petroleum project is
concerned, this company carried out
surveys and certain drilings in the
area between 1951 to 1959. But the
result of the exploratory drilling ven-
ture wasg not very encouraging and
this Company therefore discontinued
further operations, in the area.
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THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. SHIV SHANKAR): (a) to
(d). A statement is laid on the Table of
the House.

Statement

(a) The demand for soda ash, as es-
timated by the Working Group on
Inorganmic Chemicals comprising
the representative of the Direc-
torate General of Technical
Development, Development Com-
missioner for Small Scale Indus-
tries, the Planning Commission and the
Deptt. of Chiemicals and Fertilizers,
was 6.80 lakh tonneg for the year 1981-
82. The production of soda ash in
1981-82 was 632 lakh tonnes. The ex-
works prices of soda ash produced indi-
genously are now in the range of Rs.
1759.40 to Rs, 2395.57 per tonne.

(b) Import of soda ash is permitted
under Open General Licence (U:iL),
Import of soda ash is also permitted
against REP licences. Any actual user
or export house can import soda ash if
ne wishes to do so.

(c) The production of soda ash in the
calendar year 1981 was 6.40 lakh
tonnes and the production in the finan-
cial year 1981-82 was 6.32 lakh tonnes.
The estimated demand of soda ash
for 1981-82 was 6.80 lakh tonnes. Im-
ports of soda ash were 0.84 lakh
tonnes during 1980-81 (upto Decem-

ber, 1980). Import statistics
for the period subsequent to
December, 1980 are yet to be

published. Once the data are compiled,
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they would be published in the Mon:
thly Statistics of Foreign Trade of
India (Volume-II). Copies of which.
would be available in the Parliamen-
tary Library.

(d) The manufacturers have Leen
representing that because of large
scale imports and poor off-take, stocks
are accumulating and that, ualess im-
ports are banned the industry would
be badly affected. However, consumers’
associations like the All India Glass
Manufacturers’ Federation and the All
India Silicate Manufacturers’ Associa-
tion are pleading for the continuance of
the present import policy. The import
policy ig constantly under review. Im-
ports are regulated taking into ac-

count demand and indigenous
availability,
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SHRI VASANT KUMAR PANDIT:
Will the hon. Minister state how much
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soda ash was imported under QGL and
under REP licences in two years? Be-
fore any additional licences are given,
it has been the policy of the Govern-
ment to encourage the indigenous
manufactures. Therefore, my sup~
plementary is whether these 4 com-
panies who gre manufacturing soda
ash gre producing thisitem to their
full capacity or are they in parlial pro-
duction, Further production can be
made by these 4 companies if proper
support js given to the indigenous
manufacturers. There is no reason
given here why the consumer assecia-
tions are pleading with the Govern-
ment for the continuance of the policy
of OGL. On what ground are they
pleading with the Governmen:? Are
You convinced by their arguments?
What is your Policy?

SHRI P. SHIV SHANKAR: What
policy? Do you mean to say policy of
import?

SHR] VASANT KUMAR PANDIT:
Yes, Police of import. What are the
reasons the consumers have given?

SHRI P. SHIV SHANKAR: So far
ag the question of import is concerned,
in 1978-79 0.234 lakh tonnes oI soda
ash was jmparted, in 1979-80, it j¢ 1.35
lakh tonnes gnd in 1980-81 up 1o De-
cember 1980 it was (.84 lakh tonne,

SHRI VASANT KUMAR PANDIT: I
want to know the split up of jmport
between OGL and REP.

SHRI P. SHIV SHANKAR: There is
no question of any canalised import of
this item at all, As I said earlier, the
import is under OGL. So far as the
companies are concerned, I ggree that
the companies are trying their best.
It is not as though that they are not
trying that. Sometimes, it is nol possi-
ble for them -to produce to their {full
capacity. So far as the people craving
for the import is concerned, I say that
the import is mainly from Bulgaria.
Even when we had fixed the prices’
some years bhack what had
happened was this. For exam-
ple, some time in 1978, the
price of soda ash was ruling at above
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the rate of Rs. 3500 per tonne and
now it is reigning between Rs. 2400
and 2100, But what bad been hap-
‘pening is when lhe prices are coming
«down the Bulgarians who are export-
ing the soda ash are also dumping
it by reducing the prices,
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Damage Caused by Fire in Sindri
Fertilizer Plant

_+_
*68. SHRI B. D, SINGH:
SHRIMATI SUSEELA GOPA-
LAN:

Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) whether it is a fact that planis
and equipment worth several crores
of rupees. were damaged in a {ire that
broke out recently in the Sindri Ferti-
lizer plant;

(b) if so, details thereof. staling the
extent of loss sufferel as a result
thereof; and

(c) the result of the inquiry con-
ducted by Government and the action
taken in the matter?

THE MINISTER OF PETROLEUWM,
CHEMICALS AND FERTILIZERS
(SHR P. SHIV SHANKAR! (a) and
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(b) The fire broke out from gas cutting
work in the ¢ld and redundant plant
of Sindri Unit which  was being dis-
mantled, and it was purely accidental.
The preliminary assessmeont of the
loss was Rs. 25.00 lakhs. The Insur-
ance Company accepted Rs. 182 lakhs
after a detailed assessmenif of the loss.

(¢) An Enquiry Committee was con-
stituted by Fertilizer  Corporation of
India (FCI) in order ‘» determine the
causes of fire elc. The Committce has
since submitted its repurt. The fire
broke out from gas cutting work in the
old and redundant plant of Sindri
unit which was being dismantled and
it was purely accidental The recora-
mendations of the Committee regard-
ing preventive action and augmenta-
tion of fire fighting services and equip-
ments are being processed for imple-
mentation.
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SHR] P. SHIV SHANKAR: Sir. so far
as the Report of the Committee is con-
cerned, it has dealt with different as-
pects. It has not clearly made gut as
to who are exactly responsible for
the damage. But they have {1elt that
it is a case of an accident, They have
also suggesied what steps have to hbe
taken for preventing it in future.
This part of it is being taken care of
by the Ministry and the Fertilizer
Corporation of India.





